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The House then adjourned for lunch at one 
minute past One Of the clock. 

The House reassembled after lunch   at 
thirty-two minutes past two of the clock 

THE VICE CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ)     in the Chair. 

THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ) : Now we shall take up 
Private Members' Business (Resolu-tions). 

PRIVATE MEMBERS' RESOLUTION RE 

RISING PRICES 

 

"This House expresses its deep concern 
over the continuous rise in prices of all 
commodities in the country putting the 
common man in great distress and also 
over the addition to the inflationary spiral 
through issue of administrative orders, the 
latest example of which being the hike in 
the prices of petroleum products,  and 
urges  upon 

†[   ] Transliteration in Arabic Script. 

 

 

Just a minute, 
please. {Interruptions)...    Now,    the 
House has to be adjourned for lunch. The 
House is adjourned till 2.30 P.M. 
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Goverriment to take immediate com-
prehansive steps to arrest the continuing 
price rise due to the economic policies, 
administered price hike and import of 

consumer items at the behest of. the 
World Bank." 
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"New Delhi : The All-India Coatumer Price 
Index for agricultural labourers (base 1960-
61—100) decreased by 13 points from 
September and it stood at 1099 m October; 
1992. The rate of inflation conputed on  the 
basis of consumer price index for industrial 
workers fell to 9.42 in October as against 
9.98 in September. Despite the fall in 
inflation, the All-India Consumer Price for 
Industriail workers (base 1992) rose to 242 
in October from 243 in the previous month. 
With the rise, in the index, the rupee value 
dipped to 14.98 paise hi October." 
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[SHRI MOHD.    AMIN/] 

THE  QUESTION  WAS  PROPOSED 
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me this opportunity to speak on the subject. 1 
rise in this House to support the Resolution 
which has been moved by my honourable 
colleague from the CPM party, Mr.   
Mohammed  Amin....  (interruptions} 

The BJP is supporting a CPM Member's 
Resolution because I believe in this House. 
. .   (Interruptions)   .. 

THE VICE-CHAIRMAN     (SHRIMATI 

SUSHMA SWARAJ) : Many times it has 
happened. 

SHRI V. NARAYANASAMY (Pondi-
cherry) : Dr. Jain is supporting it for the first 
time. 

DR. JINENDRA KUMAR JAIN : It has 
become our tradition to focus our attention.    . 
. (interruptions) . , 

 

DR. JINENDRA KUMAR JAIN : It has 
become a popular practice in this House to 
focus our differences. Thers are friends like 
Mr. Narayanasamy who oppose whatever I 
say. But I wish to request and I wish to appeal 
to the sanity of this House that on some issues 
like price rise, protecting the poorer sections 
of our society, all of us should have a duty and 
unanimity in requesting the Government and 
in persuading the Government to have a policy 
which is helpful to them. Though we, are loyal 
members of various political parties, yet, our 
ultimate loyalty is to the people of India and to 
our great country. In that spirit. Madam, I 
support the Resolution moved by my CPM 
friend. 

I also wish to say a few points on the 
inflation issue. While every common man 
understands that the prices are going up, when 
we read the Government figures, it says : 
"No,.... inflation is coming down." Now, the 
Government claims that the rate of inflation 
has been reduced to a single-digit figurei and 
all. I do not tlaim to be a student of econo-
mics. There is no provision for reading 
economics in the medical curriculum. But I am 
an ordinary man and every ordinary     man  of 
this country, today, is 

 

DR.      JINENDRA      KUMAR      JAIN 
(Madhya Pradesh) :  Madam    Vice-Chair-
man, I    thank you very much for giving 

†[]Transliteration  in  Arabic  Script. 
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perturbed and  cannot  sec  any rationale in   . 
the plea of the Government that it is able   ', 
lo control inflation while, in the day-to-day 
life of an. ordinary family, the price-rise is 
playing havoc.       Madam, I tride to under-
stand this and I  wish to share  my under-
standing      with    the    hon.    Minister    of 
State for Finance.       i   want  the   Minister-
of State for Finance to kindly appreciate this.      
The November-end figures are here. While 
the  wholesale    Price    Index    went down 
by 0.31  per cent, the prices of primary 
articles went up by 0.1 per cent and the  
prices    of  food  articles    went up by 0.3   
per     cent.       1  will  not  go into  the 
statistics   and  the  jugglery   of  economists. 
I  just  wanted  to  illustrate   the   point that 
while you are able to arrive at a    total in-
flation, on the basis of calculation, to show 
that  it has  a  downward    trend,    the factors 
which affect the    common man, that is.  the  
prices  of  food   articles,  which are the 
necessities of the poorest    of the poor and  
everybody, are  more   in  their  magnitude.       
That     is,   the   prices  of     all  the primary  
articles  are  going up.    What    is coming 
down    then ?    Coming  down    is the  
industrial  production;  and, this means 
recession   because   of   the   lower   demand 
and lower    industrial       production.      The 
Government     should   recognise     that  this 
kind  of  inflationary  trend   also  is a  com-
ponent of the industrial recession.    People 
are becoming so poor that they will    not be 
able to purchase and that is the reason why  
all  our  industrial production is    becoming 
stagnant now.      And,  this sort of 
inflationary   lowering  down   is  not   
providing relief to the  majority  of  our  
population because their demand is for food 
and primary articles.      The  prices of all 
these things  are   going    up.    And,     
tomorrow, even this will not be manageable     
because the industrial production will further    
come down  and T do not    know    what    
magic formula our Finance  Minister has to 
deal with the situation. 

Madam, T support the contention of the 
previous speakers, including Chowdhry Hari 
Singh, that no relief is being provided. to 
poorer groups. The recent hike in the prices of 
petroleum prod nets and fertilizers has further 
increased the burden. What is worse is. 
madam, after two months or so, we will have 
the Budget. The Finance     Ministry     must     
have     already 

started working on it.    I am reading some 
figures every  day  m newspapers.    When I read 
that the Railway Ministry is trying to collect a 
further revenue to the    tune    of about Rs. 150 
crores, when I read the news that the Govt, is 
thinking of further raising the prices  of    
petroeum products and others and the 
administered primes that are controlled by the 
Government are being in-cerased, 1 am shocked.      
Who is responsible for the increase in prices ?     
The Government.      AU such prices which are 
being controlled  by     the  Government are 
being increased.    "And, who   are becoming the 
victims   of     these   Government     policies ? 
The common people, the poor people   and the  
ordinary  citizens  of this country.  So, the 
Government has    the major  responsibility.       
Madam,   I   wish   to   request  the Government   
to  kindly control   the  prices, at  least  such 
prices    which  are controlled by the  
Government,  and  arrest the  price-rise which; is 
hitting the common   man.      I want    to  take    
you to  a  new  dimension of  our  economic  
development    which    is related to the    stark 
reality of population. 1  have   never       been  a  
follower of Rajiv Gandhi.      But I wish to 
remind the Ministers    of the present    
Government that they should   read   the   Rajiv  
Gandhi   Memorial Foundation lecture which 
was delivered by Robert McNamera here on the 
invitation of the   Rajiv   Gandhi   Memorial   
Foundation. This  lecture  is an  eye-opener to 
any conscientious  citizen.       I   recommend  
that all parliamentarians   should   read   that 
lecture. I want to quot one reality of that 'ecture 
in  order to enlighten the Members as    to on 
what threshold    of  destruction we are standing    
today.    Madam, all of us know that we are 
more than 870 million people today.       Mr.       
McNamera,     the  former President of the 
World Bank, who remained with the World 
Bnnk for 31 wars, who is a very knowledge::ble 
person, a    learned economist  of our time,  has 
calculated the figures.      He says  :  "If the 
present population   policy  of  our  Government 
succeeds— we know that we are not succeeding, 
we are 1   failing   on   the   population-control   
front-as    per  our  decided  target,   in  the  next 
thirty years,  we  would  have    added more    
than    430 million people to our existing    
popula-;   tion."'   Madam.   I   warn  the     
Government    avrainsf this I would request the 
Government    to   consider   this      and   ponder     
over   this 
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question seriously. "You can see the con-
sumption pattern of such a large number of 
people and the consequent effect of such 
consumption on environmental degradation." 
He says this and all our Government 
departments agree with this. I raised this issue 
with the Ministry of Health and Family 
Welfare and they concurred with this that this 
country is not sustainable economically. If this 
nation will not be sustainable economically 
and from the development point of View, what 
are we doing about it ? We are going to have 
such a large population, in such a small land 
area and the task of maintaining such a uarge 
population is itself a formidable job and the 
Government should take it seriously. There is 
a unanimity among all parties that something 
should be done. But I am sorry to say that 
beyond lip-sympathy, beyond rhetoric, the 
Government is not doing enough for this. I 
don't say that it is the responsibility of 
Government alone. I, on behalf of my party, 
and on my own behalf, am willing to 
contribute and support it fully but all of us 
must work unitedly and vigorously to take 
care of soma of the issues which are very 
fundamental to the economic development of 
our country, including the price rise and do 
something about it. 

Now I come to another dimension of my 
presentation that I wish to share with the 
learned Members of this House, that is in a 
country, in a society who should be more 
powerful-people or the State ? I have been 
thinking on this issue. During the last recess of 
Parliament, I had an opportunity to go abroad. 
I was in certain cities of America, I was in 
England, I was in France and I was in Russia. 
It was a short trip and I had to come back to 
India. I was seeing a pattern-the pattern of 
economic developmenr-and I noticed that 
wherever the State was stronger than the 
people, the economic development has not 
taken place. And wherever the ordinary people 
wore having more powers to look after 
themselves, more economic prosperity has 
taken place. After seeing this, when I come 
back to my country I find that ours is a poor 
country. 

We are poor people but we, being poor 
people, have to support a very expensive 
Government. Can we afford to have such 

an expensive Government ? The Prime 
Minister agreed to it in a debate like this last 
year. He made a promise in this House, "Yes, 
the administrative expense! of the 
Government have to be cut down.' He gave a 
directive and informed us thai he had directed 
that the administrative expenses should be cut 
down by ten pel cent. I know it has not been 
done. 1 want to know from the hon. Finance 
Minister whether he is not able to dc what his 
Prime Minister wants him to do. whether the 
situation is beyond their control or they don't 
even take the Prime Minister's directive 
seriously as they don'l take many of our 
requests seriously. Madam 5 I wish to make a 
simple submission. ...(Interruption)... I will 
finish very soon. 

THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ) : You still have two 
minutes. 

DR. JINENDRA KUMAR JAIN : I submit 
that these poor people cannot afford to have 
such an expensive Government and I urge 
upon the Government to reduce its size, curb 
its expenses' and spare the people of India 
from its extravagant way of living. 

Madam, I want to make one more comment 
on the Government's Economic Policy. We 
had, as a Party, welcomed the liberalisation 
and the process of deregulation. But what do 
we find today ? I request you to appreciate the 
opposition to the Economic Policies of the 
present Government that my friends from the 
Left Front and National Front and the BJP put 
up. While they are opposed to the very process 
of liberalisation, the BJP wants liberalisation 
but we want a true liberalisation and we want a 
true deregulation of the Indian ecoinomy. But 
whose liberalisation do we want ? Our concept 
of liberalisation does not mean that this 
country should have a free-play of all 
international forces and multinational forces. 
We want ' liberalisation of the Indian people 
from the shackles of regulation and Various 
Governmental procedures that you have tied 
around us. Today what is happening in the 
new dispensation of      the  Economic  
Policies ? 
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The Government of India has created, two 
classes of citizens in India cr there arc two 
types of procedures. One procedure is for the 
Indians who are still having all kinds oi 
controls and regulations, But we have given a 
free play to the foreigners or to the 
international citizens. Madam, today Indians 
are being beaten in their own marketplace, 
that is, in India, but you iiave given every 
freedom to the foreigners or the international 
citizens--you may call them N. R. Is. Indians 
in their own country, in their own market-
place, are at a disadvantage and foreigners and 
international citizens can have every privilege 
over here! This is not our understanding of 
liberalisation. We want Indian entrepreneurs, 
Indian traders, Indian industrialists, Indian 
hard-working people, Indian labour class to 
have freedom to work for their economic 
development. That is being denied to them. 
Madam, BJP liberalisation is very different 
from the     Congress 

liberalisation ..........   (Interruptions)   ...........  
Madam, I am making my last point. 

THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ) : And then conclude. .. 
(Interruption) .. Mr. Narayanasamy, you are 
going to speak after him and then say 
whatever you want to saw. Then you elaorate 
what the Congress liberalisation is. 

SHRI VITHALRAO MADHAVRAO 
JADHAV (Maharashtra) : Madam, I don't 
understand the difference between the 
Congress liberalisation     and the BJP 
liberalisation.      Liberalisation is    liberalisa-
tion. ..  (Interruptions)... 

SHRI V. NARAYANASAMY: Madam. he 
should also liberalise his policies... 

THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ) : Mr. Narayanasamy, I 
am saying you are the next speaker. You say 
whatever yon want to say in your time. Let 
him conclude now. ...(Interruptions)... Let him 
conclude now. Madam, I am concluding by 
making this last point. My observation is that 
there has been too much of concentration of 
powers in the hands of the Central 
Government on our resources related to 
economic development. I will give you only 
one example of Madhya Pradesh because  I  
represent       Madhya      Pradesh 

here, lake, for example, electricity generation.  
We  want electricity for     economic 
development.    We    have    calculated    the 
power requirement of Madhya Pradesh and for 
generating the amount of power    we need,   
we require Rs. 40.000 crores.   The Planning 
Commission does not have that much money to   
give to our   State;   the Power Financial 
Corporation does not have that much money to 
give to our State. Now, we have a policy ithat 
we can invite the private sector to do it. A 
licence      was granted to the Madhya Pradesh    
Electricity Board by the    Central Government 
and they said that we could have our own plan.    
The Madhya Pradesh State Electricity  Board 
had transferred      this to the private sector 
more than a year ago. This has, not been 
honoured ,by the     Central Government in   
the    last one   year.    The Central Government 
says,  'come      again' and their     Energy    
Ministry says, 'come again'. It takes four to five 
years for    a major ministry to grant a licence 
and the State Government has to g0 to it     
again and again.     Electricity is   not   
something which can be produced by ordinary 
people. It has to be given   to a large sector. 
The policy is there.    Though there is a policy 
of allowing the private sector to generate 
electricity, in practice the bureaucrates   and 
the Central Government by the backdoor hold 
the power 'and not allow the economic 
development to take place. I     close by making 
a request, through you, to the House that it 
should recommend that     a time has come to 
loosen the hold of the Central Government on 
the powers     and resources necessary for 
economic development.    Let the State    
Governments    also have their due share and 
allow   them   to develop  their      resources,      
like  mineral resources and other natural wealth 
which the Almighty has given us and which 
have not been developed and utilised for      the 
betterment of the life of the people of our 
country because of the faulty policies,   the 
defective  Nehruvian      economic      vision. 
pursued so far     ever since \vc     achieved 
political independence. 

SHRI V. NARAYANASAMY : Madam 
Vice-Chairman, I thank you for giving me this 
opportunity. T partially support the 
Resolution moved by the hon. Member. Shri 
Mohammed Amin. The rise in the price of 
essential commodities is an accepted fact as 
far as the political parties -.parties 
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the public are concerned.   The arguments from 
the other side seem to be that it   is only this 
Government that is responsible for the price 
rise.   This cannot be accpe-teid.   There are 
various factors which are responsible for the 
rise in the prices of various consumer items.   
Today the common man is facing the problem, 
especially the middle class and the lower    
middle class and' the people     below the 
poverty    line They could not even meet the   
requirement of two meals a day because of the 
sharp increase in the prices of essential   items. 
There is no quarrel as far as the increase in the 
prices of essential items is concerned. What 
are the factors that are responsible tor the rise 
in the prices of these items? We know that in 
1989, when the Congress Government led by 
the late Rajiv Gandhi went for elections, the   
foreign   exchange reserve was more than Rs. 
6,000   crores. Then the National Front 
Government, supported by the BJP and the    
Communist Party came to powrr.   The 
economic:, situation in the country was not    
tackled properly.   Not only that, there was also 
the Gutt War and the Go vernment   increased 
the „ prices .of petroleum goods because   of 
which the,.prices of ail other items iKcceas-ed 
and the inflationary trend worsened.   In 198?, 
it was singledigit when the Congress 
Government was in power.   It increased to 
17.1 per cent within a    period of   eight 
months after the National Front Government 
took office.      Madam, I am not blaming then 
for this for the simple   reason that the National 
Front Government had no time to tackle, the 
economic situation in this country.    There 
was inner wrangling in the political field 
between the Janata Dal leader on the one side 
the BJP and the fanata Dal party on the other 
side. They had to, resolve their  political    
problems, Therefore, the National Front 
Government did not tackle the economic 
situation properly.   Therefore, Madam, the 
inflationary trend continued.    Thereafter, the 
Chandra Shekhar's      Government      took      
office. Madam, we are all aware that the count-
ry's valuable and precious gold was mort-
.aajjed with foreign countries for the purpose 
of meeting even the dav-to-day affairs and the 
dav-to-day   expenditure    of   this country.    
They did not even have    cash reserves for two   
weeks.     There was a situation where our 
Government's credibility 

was at stake.   The foreign countries we*e not 
prepared to advance    loans to India, even on a 
short-term basis.   That was the state of affairs 
when Chandra Shekar's Government was in 
office.    Thereafter,    the Government led  by  
our  Prime    Minister took office.   That    was 
about 18 months back.   By that time the 
economic situation in this country was in a bad 
shape. The foreign exchange reserve that we had 
was only Rs. 2000 crores.    It was bad when 
compared to the previous years.      When 
Chandra Shekhar left office and we took over, it 
was very less, it was about   Rs. 2000 crores or 
roughly  about Rs.  2,300 crores.   In the history 
of our country our foreign exchange reserve was 
never as low as that, right from Panditji's time to   
the time when Shri Rajiv    Gandhi   was   our 
Prime Minister. There were various factors 
which were responsible for the increase in the 
prices of essential items.   The present 
Government, with the  available resources and 
with the help of foreign    assistance wants to 
improve the economic situation. In this world,   
when the developing countries are  changing 
their economic policies    to suit the present 
economic situation that is prevailing in the world 
if India lags behind without adjusting its 
economic policy, then, we   will   never   
improve   our   situation. 

The  best example  of a country where economic 
liberalisation  was  not fully followed  was     
Russia.      Russia   was. rigid; they followed the 
Communist policy.  Ultimately they suffered and 
their country disintegrated.      Today     a 
country which, is having a sophisticated 
weaponry system, is not considered to be 
powerful country.   A contry  which has got a  
powerful economic base  is considered     to be 
the  most powerful  country  in the    world.   
Therefore, India     had to change  its  economic 
policies without affecting the basic theories that  
were enunciated     by Pandit Nehru. And  
thereby     our economic pattern was devised for 
benefiting    the common   man. The system that 
was evolved, the liberalisation policy that was 
brought forward in the industrial field,  in the 
export and import fields',   started  yielding  
results.       But   in that process, the Governmen 
had to mop Up resources through external 
sources and also internal    means.      For 
mopping up the resources, the Government had 
to tap the resources through  various ways, like, I  
by increasing the petroleum prices.     The 
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hon. Member has mentioned in his reSelu-tion 
that the prices of petroleum products have 
been increased. There is a fund called the Oil 
Poo: Fund for the petroleum products. That 
fund has been kept for the purpose of meeting 
the contingencies by the Government, arising 
at the time of purchase of crude oil from other 
countries. Everybody knows, the hon. 
Member who moved the resolution also 
knows, that we are producing not even 37 per 
cent of the crude oil that is required for our 
country. The remaining we are importing 
from various countries to the tune of Rs. 8500 
crores. In that process, the reserves are being 
kept. But because of the deficit Budget that 
was presented during the earlier periods, the 
funds *Ere withdrawn to the tune of Rs. 5,000 
crores from the Oil Pool Fund. But that fund 
has to be adjusted for the purpose of meeting 
the future demands. Therefore, the 
Government had two options', either to 
withdraw the subsidy or to increase sharply 
the prices of petroleum products. 

There was a lot of criticism and agitation 
among various political leaders against this 
Government over the increase in the prices of 
petroleum products. I would like to submit that 
the Government has been giving more than Rs. 
6500 crores as subsidy on petroleum products 
alone. Out of that, the subsidy given by the 
Government on kerosene alone is Rs. 3500 
Crores. The Government did not touch the 
common man's item, that is, kerosene, and that 
price was not increased. The prices of other 
items, like diesel and petrol, were increased by 
Re. 1 or 94p. per itre about two months back 
for the purpose of mopping up the resources in 
the Oil Poo! Fund. Even on petroleum 
products, even though all the petroleum 
products are im-norted from various countries, 
subsidy has been given by the Government on 
these products. Only to the tune of Rs. 3000 
crores, this subsidy has been withdrawn. This 
amount was nut in the Oil Pool Fund for the 
purpose of meeting the oontigencies. By 
increasin? the prices, the Government will be 
earninng about Rs. 6,000 crores as far as the 
petroleum products are concerned. The Gov-
ernment was pushed to that corne? because of 
Bad management ot the economy by the 
previous Government durinu the earlier period. 
But forgetting all this, hon. Members from fhe 
other    sirV are sayine 

that there i& a sharp increase, in the prices of 
petroleum products. In the earlier period, we 
have seen that the prices of petroleum 
products were increased marginally.. . 
(Interruptions)... 

THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ) : You have to Speak, 
Mr. Hanumantha Rao. You are one Of the    
speakers.      Kindly...   (.interruptions) 

SHRI V. NARAYANASAMY : I am 
explaining the reason why the prices were 
increased. In spite of this, if you are not 
satisfied, I cannot help it. 

THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ) : You continue. 
(interruptions).. .You have to conclude within 
one minute. 

SHRI V. NARAYANASAMY : How can I 
conclude within one minute. 

I have just completed one portion of ... ( In-
terruptions) ... 

THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ) : Your time is gfcmg to 
be over. You know the time-limit... 
(interruptions) 

SHRI V. NARAYANASAMY : Madam, 
this is an important subject. 

TRE VICE-CHAIRMAN (SHRIMAtl 
SUSHMA SWARAJ) : That is true, lilt there 
is a time-limit for every speech and for every 
imf>ortant subject. 

SHRI V. NARAYANASAMY : Madam. 
Private Members will get liberty only oh 
Friday.  ..  (interruptions)  .. 

THE VICE-CHAIRMAN     (SHRIMATI 
SUSHMA SWARAJ) : No liberty. You know 
the rule. 

SHRI V. NARAYANASAMY : There is no 
rule. 

THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ)  : Yes, I can quote. 
You are a Vice-Chaurman. You should 

j  know the rules. 

I SHRI V. NARAYANASAMY : It  is the 
discretion of the Chair... Time-limit is the 
discretion of Ac Chair... (Interrup- 

   tions)... 
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THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ) : This is the rule-in 
Chapter  9   -  Resolutions. The     rule 

number is 161 and the heading itself is Time-
limit for speeches'. "No speech on a 
resolution, except with the permission of the 
Chairman, shall exceed 15 minutes in 
duration. "Fifteen minutes. ..(inetrrup-tfons)... 

SHRI V. NARAYANASAMY : That is not 
applicable to Private Members' Resolution, 
Madam. 

THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ) : It is meant for Private 
Members' Resolutions... (interruptions) ... 

SHRI V. NARAYANASAMY : I have not 
completed even ten minutes. 

THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ) : That is another thing. 
There is a rule in the rule-book under the 
heading "Resolutions". The heading itself is 
'Time-limit for speeches'. Rule No. 161... 

SHRI V. NARAYANASAMY : We are 
forced... (interruptions) ... 

THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ) : You said there is 
no rule. I am quoting a rule... (interrup 
tions)... Kindly try to conclude... (inter 
ruptions)... You conclude within three 
minutes because I am giving two minutes 
extra. At my discretion, I am giving you 
two minutes extra. You  conclude by 

4.00 P.M. 

SHRI V. NARAYANASAMY : You are 
giving two minutes. Thank you for that. 
Madam, my concern is that while agricultural 
production is high and the demand from the 
people for purchasing agricultural products is 
high, the industrial production in this country 
is going down. I would like to submit to the 
hon. rrtinister that the main reason, apart from 
other factors, is that the batiks are not ad-
vancing loans as they have been giving to the 
small-scale industries-Mr. Minister, kindly 
hear me on this. The banks are not giving loans 
to the small-scale industries for the capital 
investment and also the working capital and 
they have comptete?y stopped these loans in 
spite    of the directions 

issued by the Finance Ministry. The bank 
officials are not using their discretion. By that, 
the small-scale industries, which have been 
contributing more to the foreign exchange 
earnings by exporting more small-scale 
industrial goods to other countries, are going 
down. Therefore, Madam, I would like to 
submit to the hon. Minister that this fact may 
be taken note of an suitable instructions may 
be issued to the banks so that industrial 
production also will increase. On the one side, 
agricultural production is increasing, but on 
the other side industrial production is going 
down. This is one of the major factors for the 
rising prices of various items in this  country. 

Madam, it is good that the hon. Prime 
Minister has identified about 270 blocks under 
the public distribution system. The public 
distribution system alone can keep the price 
situation in a balanced manner and by bringing 
in the 270 Hocks, the prices are kept at a 
stabilised position and. the inflationary trend 
which was a double-digit figure earlier, has 
come down to a single digit. The Government 
policy is to bring it down to 8.3% from 9.1%. 1 
would like to know as to what are the fiscal 
measures the Government is going to adopt for 
bringing down the inflationary trend to 8.3%. 
Madam, the people who have been hoarding 
and who are engaged in blackmarketing, those 
who are doing such things in ah unscrupulous 
manner, have been booked and arrested. But 1 
wou'd like to state that there is some slug-
gishness on the part of the administration. 
whether at the Centre or in the States. 
Therefore, I would like to know what ins-
tructions the Government is going to give to 
the various State Governments for booking 
persons who are involved in hoarding and 
blackmarketing. Now. T come to my final 
point. 

Madam, there is a demand now from the 
various State Governments for the inclusion of 
more items in the public distribution system. 
Tn order to control the prices, the States are 
demanding that more items of essential 
commodities should be brought under the 
public distribution system apart from the four 
or five items that are being supplied to the 
people through the PDS now. I would like to 
know what the response of the Central 
Government to this demand is and what the 
Government 
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h going to do about this.      Thank you, 
Madam. 
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THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ) : The Minister of State 
for Finance wants to intervene in the debate. I 
am allowing him. After this we will continue 
the discussion. 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI RAM-
ESHWAR THAKUR) : Madam, I would! like 
to intervene a few aspects. At the outset, I 
would like to convey my sincere appreciation 
of the suggestions made by the hon. Members 
and also the concern shown by some of the 
Members in regard to increase in prices of 
certain essential commodities during the last 
more than one year. 

In this regard I would like to mention that 
the Government regrets that it cannot agree 
with the views of the hon. Members* for the 
following reasons, particularly with, regard to 
the motion moved by Shri Mohammed Amin. 

The first reason is, it does not accept that 
there is a continuous rise in the prices of all the 
commodities in the country, putting the 
common man in great distress. There has been 
a rise, but I do not agree that there is a 
continuous rise. I will give the facts. In fact, 
the wholesale price index for essential 
commodities in October 1992 was the same as 
in July 1992. In recent months we have found 
in July, August, September and October, ! 
there has been a certain degree of stabilisation 
in prices and the wholesale prices of essential 
food articles are alctually lower in November 
than they were ir March this year. Amongst 
these food articles are 'Wheat, jawar, bajra, 
arhar moong, urad, mustard oil, groundnut oi 
and Vanaspati. During the financial1 year from 
April onwards, the foodgrains price: as a whole 
have declined by 1.4 per cen as against an 
increase of 14 per cent ii the same period last 
year, 

The Government does not accept thi view 
that rise in administered prices, sue! as 
petroleum products, has added to the in 
flationary spiral although increase ii 
administered price    raises the    wholesal 

 



333 Private Member's resolution       [4 DEC. 1992]      re.rising Prices- 334 
Discussions not concluded 

price    index foi     that commodity.    They   
ialso reduce the deficit, which would otherwise 
be generated if prices are not adjusted, and this 
reduces pressure of excessive demand  in the 
economy.    This    rduction in   demand  
pressure   has  a  disinflationary effect on the 
general level of prices which bcomes evident 
over a longer period even   though the 
immediate effect may be    to   raise the index 
for one commodity. 

Excess spending by the Government has been 
an important factor which some hon. Members 
have mentioned, particularly Dr. Jain.    The 
Government has    taken    this factor  into  
consideration.    In  so  far    as administered 
prices are concerned, increases,  reduce this    
excees    spending.    They serve to break      
the    inflationary    spiral rather than 
reainforcing it.    The    important point is, 
there has been no import of consumer goods at 
the behest of any financial institution including 
the World Bank mentioned    by some friends,    
import    of certain essential consumer items, 
such as wheat and edible oil, took place in   
response to demand, supply and stock position.    
Such imports do not contribute   to; inflation.    
In fact, such imports only increase the    supply 
of   these goods    and, therefore, reduce the 
inflationary pressure.. In the last financial year, 
the    extremely low level    of foreign 
exchange    reserves! precluded the import of 
essential consumables, which had contributed 
to the higher rate of inflation last year.   
Conversely, the modest  import of consumer 
goods, especially foodgrains,  this year, have    
helped in stabilising their prices. 

Now, Madam, the hon. Member mentioned 
about the wholesale and consumer price 
index. Here, I would like to give the figures. 
In July, 1992. the wholesale price index was 
114.9. In October also, it was the same, i.e. 
114.9. This trend shows that the wholesale 
price index has got stabilised. 

In the case of consumer price index also, in 
July, 1992, it was 114.7. In August, there 
was a slight rise, to 115.5. (interruptions} 

 

SHRI    RAMESHWAR    THAKUR   : 1 
would like to point out that there has been a 
decline in the wholesale price index of 
essential commodities during the current 
year. I am giving the percentage of decline in 
November, 1992, over March. i992, in 
relation to certain commodities. Wheat—4.1 
per cent; jowar-3.1 per cent; bajra-26.7 per 
cent; arhar-5 per cent; moong-! 0.4 per cent; 
urad-3.4 per cent; mustard oil-4.3 per cent; 
groundnut oil-4.3 per cent; vanaspati-0.6 per 
cent; sajt-2.7 per cent; and long-cloth 2.5 per 
cent. 

Therefore, as you can see from the figures, 
to say that the prices have gone up would 
not be a fair proposition. In regard to the 
consumer price index also, I have the figures 
for the period April ta Nov ember. 

I now come to the    question of   inflation.   
In April, 1991, it was 12.2 per cent. it had gone 
up slightly higher, in between. in September. < 
In November, 1991, it went down to 13.6 per 
cent.    During the current year, from 14.4 per 
cent, in    April, 1992, it declined to 10 per cent, 
in September,   1992.    Then,  it  further 
declined to 8.8  per cent.    Today,  the 
information is, it has come   down    to 8.7 per   
cent. Therefore, you can see that the 
inflationary rate which was nearly    17 per cent,    
in August-September, last year,     has    come 
down to 8.7 per cent.   It is quite reason-I   able.  
'Not that we aref satisfied with it. We want to 
reduce it to 4-5 per cent.    But it takes time 
because there are many factors.    Unlets we SM 

able to increase our production    substantially, 
it will not    be possible. 

Reference was made by .one hon. Member to 
indutrial production. I would like to point out 
that in the cue of industrial production also, we 
have get a certain degree of increase. From a 
negative growth last i year, this year, during the 
last six months, it has gone up. Up to 
September, we have the figure. It has gone up 
by 2 per cent. This is not mudi, of course. We 
want to increase it farther. 

In the case of GDP: also, we are hope-full. 
The trendi indicates that it would be 3.5 per 
cent during the current year.   We expect to 
achieve a growth rate of 4.5 per I   cent m 
industrial production,  during the 

current year. 
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[SMT.  SUSHMA  SWARAJ] 

The question of resources was also raised. 
Stress was laid on mobilisation ot resources 
and reduction of Government expenditure. 
That is why, in the case of budgetary deficit, 
as compared to 8.4 per cent, in the year 1991, 
we have brought it down to 6.5 per cent, in 
1991-92. The Government's determination is 
to keep it within 5 per cent during the current 
year, 1992-93. 

This is how the Government is trying to 
control prices and expenses to the extent 
possible. Similarty, in the case of revenue 
collection through effective means in spite of 
the fact that, as the hon. Member are aware, 
we have given reduction in our customs and 
excise duties. From peak rate of 150 per cent 
wo have brought it down to 110 per cent in 
capital goods we have brought it down from 
85 per cent to 55 per cent, giving relief of 
about Rs. 2500 crores in two items. Similarly, 
in the case of direct taxes, as the hon. 
Members are afware, we have raised the limit 
from Rs. 22,000 to Rs. 28,000, which has en-
abled 8 lakh assessees to go out of the tax net. 
Similarly, the peak rate of 50 per cent in direct 
taxes, that is, income tax, in which we were to 
lose about Rs. 1500 crores. So, these three 
items indicated loss of Rs. 4000 crores. Plus, 
we had the possibility of losing about Rs. 1000 
crores in all other small matters, that is, the 
relief given in the Budget for the current year 
1992-93. Madam, we are happy to inform you 
that in 1991-92 on the revenue side, as 
compared to 1990-91 year, we have got more 
collection of Rs. 9465 crores by way of 
income tax, customs and excise. In the current 
year, in spite of the substantial reduction about 
which I have mentioned, up ta September 
1992, six months, we have experienced a good 
trend. If we take customs and excise 
separately, in place of Rs. 21,910 crores we 
have got Rs. 26,100 crores, an increase of 20 
per cent. In the case of direct taxes, in place of 
Rs. 3300 crores we have got a collection of Rs. 
6100 crores, an increase of 81 per cent. This is 
the collection in the first sis months in spite of 
the substantial reduction; allowed in rates. 

Therefore, Madam, we are trying our best to 
increase and augment our revenue resources 
and by    better management we 

are tiying to clear all this arrears. We have 
given clear directions to be straight, fair and 
just and that there should be no harassment, 
no delay. 

There ore other areas, particularly in the 
industrial sector, where our investments have 
started giving results. Tha real results are yet to 
come in the coming years. Our firm 
investments have been about 18 times more up 
to the period of November 1992. This is 
increasing. In fact, now We find that actually 
our one investment is equal to previous one 
year's investment. This is the situation. We 
have got the investment of Rs. 29 billion which 
used ro be Rs. 1.6 billion in 1990-91. 
Therefore, it takes time and the-Government is 
trying seriously and effectively to reduce the 
expenses, enhance its income and revenue, 
enhance exports which is more importatnt for 
our balance of payments situation, have more 
investment in the field, have deregulation for 
that purpose and to ensure that in the current 
year as well as in the coming years we have 
beter results so that we are able to stabilise the 
prices, the prices 'are already slightly stabilised, 
but we want to reduce them further and efforts 
in this direction are being made. 

With these words, Madam, I conclude. 

SHRI MOTURU HANUMANTHA RAO 
(Andhra Pradesh) : Madam, I thank you. You 
have given me time so soorn after the 
Minister's speech. The point here is, he has 
tried to give us certain figures which we 
cannot go through all of a sudden, but we 
know of the figures which have been 
compiled, by the Government itself. I have the 
three pamphlets which have been given to me 
by the Lok Sabha Secretariat. One is : "Rising 
prices of petroleum products", the other is : 
"External debt of India" and the third is 
"Emerging inflationary trends". From these 
buKetins themselves I have picked up certain 
figures, and also from the newspapers. The 
point here is, they promised to hold back the 
prices. But. in fact, the prices are not rolling 
back. They are only going up, higher and 
higher. So>, what was the promise and what is 
the result ? That is what we have to take into 
consideration. So, if we take all these into 
consideration,    the prices    are only going 
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up and up, not coming down. External debt is 
going up and up and not down. Internal debt is 
going up and up, not down. So, the troubles of 
the people are also going up. The point is, 
people are suffering a lot. 

Certain figures are charted out from the 
files and it is said, now the prices are 0.2 per 
cent less or 0.3 per cent less. Wholesale prices 
are going up everyday. Of course, in a 
particular week they may come down by 0.2 
per cent or 0.3 per cent, and then they say, the 
prices are coming down. But what is the net 
result of the whole thing ? 

Since you came to power last year, we 
know that the prices went up. You will have to 
review that. Instead of doing that, what is the 
use of saying that this week the prices have 
come down by 0.2 per cent or 0.3 per cent ? 
What I want to bring to the notice of this 
House is that the prices are going up. The rate 
of inflation is worked out in terms of the 
wholesale prices and not consumer prices. If 
we take the consumer price into consideration, 
the rate of inflation worked out, even 
according to Government figures, to 11.5 per 
cent in October. So, what is the use Of saying 
that double-digit inflation is not there 
according to wholesale prices but it has come 
down to single digit only ? It may have come 
down, but wholesale prices are not the criteria 
to consider the troubles of the people. 

What are the consumer prices, retail prices? 
How are consumer articles selling in the 
market and how are the people suffering 
because of the higher prices ? The Indian 
Express has given a review of the whole thing 
and according to the data supplied try them, 
between 1991 and 1992, the cost of food 
articles has gone up from Rs. 650 to Rs. 800 
per family. That means, a consumer's family of 
four members, which is expected to earn about 
Rs. 1,200 per month, which, used to spend! 
Rs. 650 per month on food articles in 1991, is 
spending Rs. 800 in 1992. whereas they* used 
to spend Rs. 80" on house rent in 1991,  they 
are -spending Rs. 100 in 1992. Conveyance 
charges which used to. be Rs.. 60 have 
doubled up to Rs. 120. Like that, a commoners 
family of four members is bound to pay Rs. 
230 

more in the market this year compared to last 
year, while their income has not gone up like 
that at all. On the other hand, their income, if 
calculated in terms of rupees, has fallen down. 
From the 1981-82 price level, it has gone 
down to 40 paise rupee. Then where is the 
income to meet even this much rise in prices. 

So, seeing all this, and instead of under-
standing the Resolution moved by my hon. 
colleague, Mr. Amin, if you straightway 
contradict it by saying that the prices have 
come down by 0.2 per cent or 0.3 per cent, 
there is no use. So, I want the Government to 
understand the troubles of the people. - The 
sufferings of the people are increasing more 
and more and the number of sufferers is 
increasing day by day. They say mat the 
number of people living below the poverty line 
has come down, but it is not at all true. They 
say that the figures stands at 29 per cent today. 
When the prices are going up, you take certain 
schemes thatare impfe-mented, and according 
to the schemes some people are given the 
benefit of increasing their income. , What is 
the percentage of the people who are getting 
those benefits through these schemes ? That 
should be taken  into consideration. 

So, the rich are growing richer, and the poor 
are growing poorer. That is a fact of life today. 
Over the whole country, whether you go to the 
rural places or to the urban places, you will 
find this naked truth. So, instead of seeing all 
these things, if you simple contradict the 
figures like this, I dont think,it is a fair under-
standing of the whole spirit behind the Re-
solution. I will read out for your sake, Madam. 

"One hundred and sixty million farm 
workers   remain   under-employed." 

That means, 16 crores of people are under-
employed. 

"Some of their families are not getting work 
for even    280 days in a year. On an 
average for about 80 days they •  are getting 
work.*' 

Here again : 

"Women work harder but are underpaid." 
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[SHRI MOTURU HANUMANTHA RAO] 
This is a figure from the ILO. Taking into 
consideration the Indian conditions, the ILO 
has given fliis figure. 

"Dark Diwali for jobless workers.'' This I 
have picked up from "THE HINDUSTAN 
TIMES" on the Diwali Day. What does the 
correspondent say therein ? He went to 
Ahmedabad, Gandhiji's place where Gandhiji 
had started his trade-union movement. What is 
the fate of the workers there? 

"More than 40,000 workers have been 
rendered jobless with the closure of 30 
textile mills in the past decade, and their 
ranks are likely to swell with the 
additional of nearly 15,000 workers 
fallowing the closure of 8 NTC mills 
more." 

Tha point is : As a result of this, what is the 
social consequence ? The social consequence 
is : 

"Boys have started doing sundry jobs, 
while grownup girls in some cases have 
taken to prostitution." 

What a horrible situation there is in Gandhiji's 
place ! Suicides and so many other things 
have taken  place. 

"Women have shed their inhibition and 
started working as casual workers in 
factories  and  godowns." 

This is the report of "THE HINDUSTAN 
TIMES" correspondent from Ahmedabad. So, 
like that, if we go by the price reports that are 
coming out everyday, we will find that people 
are suffering in a hopeless manner. ' Without 
taking that into consideration, if you simply 
deny, what we say, there is no meaning in that. 

My friend, Mr. Narayanasamy, has been 
saying that for all these evil consequences, the 
brief period of one year of the Janata rule or 
the National Front Government rule was 
responsible. It is a very partial understanding. 
Thisi understanding won't go well. Ha might 
try just to juggle words at us. But; the point is : 
Can he convince the people by all this ?      
The question is this. 

I have got the figures about petroleum 
products. The figures for the gas cylinder since 
1975 are here. Fifteen kilogram cylinder in 
1975 used to cost Rs. 23.94. Under the 
National Front Government, its price was kept 
at Rs. 57.44. This price was kept at the same 
level for three to four years, though the war 
was there in those days. But what is the price 
of the cylinder now ? When this figures were 
given its price was Rs. 86. Its price went up 
further and now it is Rs. 92. How do you 
justify all this ? It is a commodity used 
generally by all people here and they are 
suffering because of its price increase. About 
the petroleum products also you say the 
National Front Government had increased its 
price and had put it at a higher level. So, you 
are following it. Is it a justification ? If you go 
through the index of the petrol price over the 
years you will find that as on 1-1-1973, it was 
Rs. 1.41 paise a litre. Now as on 16-9-1992, its 
price had gone up to Rs. 18.38 paise. Since 
this Govern-ment has taken over, its price has 
gone up from 13.81 paise to Rs. 18.38. 
Roughly an increase of Rs. 5 had taken place.. 
I am not going into the details of paises. This 
increase had taken place without war being 
there. So, you cannot just explain away that 
the increase had taken place because of the 
war. 

Because of the administered prices of 
the petroleum goods having been increased, 
price of every other article has gone 
up and it has affected the Staes economy 
also. In our own State of Andhra Pra 
desh milk price has gone up, power price 
has gone up and the bus transport price 
has also gone up. Everything is sought 
to be increased by explaining that the 
petrol price has gone up. This is the 
explanation from the top to the bottom 
given by the ruling party and also by my 
hon. friend, Shri Narayanasamy. How 
ever much you want to close your eyes, 
the facts are there to see that your eyes! 
are opened. That is why I say that We 
will have to appreciate the mover for 
bringing forward this Resolution before us; 
and we will have to unanimously support 
it in order to prevail upon the Government 
to take some more serious steps in order to 
bring down the prices. That is to be 
done.     Thank you. " 
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DR. NARREDDY  HULAS1 REDDY 
(Andhra Pradesh) : Madam Vice Chair-person, 
to-day every Indian womca especially the 
housewife is wishing three things. Her first 
wish is that our finance Minister should not go 
to the World Bank for loan. This is her first 
wish which she asks for while praying to God. 
Her second wish is that the sun should never 
rise the next morning. This is her prayer every 
night before she goes to Ded. Her third wish is 
that she should have the 'Akshaya Patra' wish 
Draupadi had in Mahabharata. These are the 
three wishes of an Indian house-wife. 

Let us know the reason of her wishes, 
Her first wish that the Finance Minister 
should not go to the World Bank, for 
loan. She knows that if the, Finance 
Minister Goes to Washington or any other 
foreign country it is only to borrow some 
money. When  he    visits    a    foreign 
Country he has to submit to their un-
conditionalities. They ask him to increase the 
prices of some Comodities, harrass our people 
which they enjoy and only then they relent and 
sanction some loan. So-each' visit of the 
Finance Minister to a foreign country is 
followed by an increase, in our prices resulting 
in further increase in the worries of the people 
of our coutry. 

Her second, wish is that the sun should 
not rise the next moruing because her 
problems start as the  day begins. She 
has to start cooking every morning. Cook 
ing means consumption of LPG. Fear 
clutches at her heart as soon as she thinks 
that LPG Cylinder is going to bo exhausted 
and she will have to get another Cylinder. 
Her day starts with a fear. She somehow 
manages to overcome this fear and lights 
the oven and starts boiling some 
Water. Now comes the turn of 
Sugar, tea leaves or coffee powder which 
she has to use for the morning cup of tea 
or coffee. She uses it sparingly with a 
fear that she has to purchase it again 
Finally she completes the coffee session. 
Next conies the problem of sending child 
ren to school. She finds that the bus 
fares have increased due to a hike in the 
prices of petrol. She will find an increase 
in the school fees. So each  morning 
brings with it added problems. That is why she 
wishes to spend her time in s?eep- 

*English ttanslatfcm of the original speech 
delivered in Telugu. 

ing because that is the only time she has not to 
face any problem. But since tins is an 
unfulfilled wish, she prays to God to give her 
an 'Akshaya Patra' as the one Draupadi had. 
She feels that it she also has one she can feed 
her children and also the relations and guests 
who visit her home. 

Next comes the turn of man. He is scared to 
go to take pocket full of money and get a bag 
full of things. But now even if we takes a bag 
full of money he is 
not able to bring even a pocket. 

Madam, what did the Congress Party say in 
(heir manifesto? 'lui-y had promised to bring 
the price-level back to July 1 'J90 position. The 
gullible people believed their commitments 
and voted them to power and now they feel 
cheated. Now the people are crying aioud 
saying that they need not bring the prices back 
tt> 1990 prices but just see that they do not 
increase any further. They are continuously 
devaluing the rupee. They are always trying to 
borrow from the foreign countries at th?, cost 
of devaluing our rupee. To-day we have to pay 
a loan of Rs. 2,50,000 crores. To repay this 
loan we have to pay a minimum of Rs. 18,000 
crores every year. We have to pay this in 
dollars. We have to increase our exports to get 
more foreign exchange. But where is the capa-
city for us to increasq our exports ? Ali this is 
directed against the common mar and he has to 
bear the burden of increasec prices. 

Madam, our government talks of defici 
budget. Earlier the prices used to in crease 
once a year, i.e. after the presenta Lien of th.e 
budget. But now every da; the prices are 
increasing. The budget ha become totally 
irrelevant. This is th< present situation. While 
the prices o: petrol are decreasing in the 
internaiona market, they are increasing in our 
countr day by day. 

THE VICE CHAIRMAN (SHRIMAT 
SUSHMA SWARAJ) : Now, the tim allotted 
for the Private Members' Butines is over. We 
wil continue this Rcsolutio on next to next 
Friday, that is, on ISA Now, we shall take up 
the Special Mer tions. 


